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Smuggling and hoarding of clandestine
gold

*129. SHRI BHAGATRAM MANHAR:

SHRI RAMCHANDRA
BHARADWAIJ: t

Will the Minister of FINANCE! be
pleased to state:

(a) what is the total quantity of gold
seized through anti-smuggling and revenue
intelligence operations and raids conducted
during the flrst nine months of the current
year indicating the details of the major hauls;
and

(b) what methods were adopted for
smuggling gold as detected during
investigation of such cases?

THE MINISTER OF FINANCE (SHRI
VISHWANATH PRATAP SINGH): (a) and
(b) A statement is laid on the Table of the
House.

[RATYA SABHA]

1 The question was actually asked on the
floor of the House by Shri Ramchandra
Bharadwaj,

to Questions 32

Statement

During the period from January to
September, 1&.85, 1996 Kgs. of gold was
seized by the Customs authorities throughout
the country. Details of the major seizures of
gold (market value Rs. One crore and above)
are given below: —

On 5-2-1935, the officers of Customs
Preventive Collectorate. Ahmedabad,
intercepted the vessel 'AL-SARAS at Kutch
Mandvi and recovered 1161 pieces of foreign
marked gold bars weighing 11,610 tolas,
valued at Rs. 2.62 crores, found concealed
under the cargo of wet dates along with other
contraband good's. In thig connection, 13
persons were apprehended.

On 23rd February, 1985, the officers of the
Customs Preventive Collectorate, Bombay,
recovered and seized gold weighing
le"T"T'tblas, valued at Rs. 4.08 crores from
the seabed off Haji Bunder, under the
Customs Act, 1962.

On 23-4-1985, the officers of Bombay
Zonal Unit of the Directorate of Revenue
Intelligence, recovered from a specially made
cavity in an Ambassador-car near Roopam
Cinema. Sion Circle, Bombay, 12 belts
containing 1196 pieces of foreign-marked
gold, each weighing 10 tolas, and 4 pieces of
gold each weighing 10 tolas. Gold totally
weighing 12,000 tolas, valued at Rs. 2.95
crores, was seized under the provisions of the
Customs Act. 1962. The car valued at Rs.
50,000 was also seized. There wa, no occu-
pant in the car.

The officers of the Directorate of Revenue
Intelligence, Bombay Zonal Unit, searched
the premises at No. 10, Patel Building, Station
Road, Jogesh-wari (West), ' Bombay on 13-9-
1986 and seized 1400 gold biscuits of foreign
origin, weighing 4,000 tolas valued at Rs.
3.35 crores alongwith foreign/ Indian
currency. In this connection, three persons
were arrested.
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Besides, the methods °f smuggling
enumerated above, gold is also found
concealed on person of the passen-ger: , i
‘ide baggage and the cars.
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to Questions 34
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SHRI DHARAM CHANDER PRA-
SHANT: Sir. I would like to ask the hon.
Minister why, despite smuggling of gold from
other countries into this country, the price of
gold is still going up. What is the reason for
that?

MR. CHAIRMAN; What i the reason for
the price of gold going up?

SHRI VISHWANATH PRATAP SINGH;
It is not that despite smuggling the price i
going up. Because of the price going up there
is smuggling.

MR. CHAIRMAN: Shrimati Pahadia
would you ask any question?

SHRIMATI SHANTI PAHADIA: No.

Bank Robberies

*130. SHRI RAMCHANDRA
BHA"ftADWAI:t

DR. H. P. SHARMA:

Will the Minister of FINANCE be pleased
to state the details of bank

+ The question was actually asked on the
floor of the House by Shri Ramchandra
Bharadwaj.



